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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Ninth Session
BULLETIN-— PART I
( Brief Record of Proceedings )
Wednesday, February 7, 2018
No.103
The Assembly met at 8.30 a.m. with Mr. Speaker in the Chair.
Questions:
Three questions in the list of questions posted for the day were answered oraily,
Adjournment Motion:

After hearing the Chief Minister and Minister for Welfare of
Scheduled Castes, Scheduled Tribes, Backward Classes, Law, Culture and
Parliamentary Affairs the Speaker withheld consent to the moving of an
adjournment motion given notice of by Shri. P. K. Basheer and two other
Members regarding the serious situation reported to have arisen consequent
1o the crisis being faced by the ‘LIFE mission,' the house construction
scheme of the State, due to the ambiguity in its guidelines and failure in its

implementation.

In protest against the attitude of the Government in the matter the

Members belonging to the opposition staged a walk-out.
Calling Attention:

1. ShriB.Sathyan called the attention of the Minister for Water
Resources to the necessity to make the contract labourers, who have been
working for a long period in Kerala Water Authority, permanent. The

Minister made a statement thereto.

KNPE 401/2018 {(ii).




2. Shri,Anil Akkara called the attention of the Minister for Finance and Coir

to the necessity to solve the reported economic crisis faced by local self

government bodies due to recalling of funds relaied to incomplete schemes and

loss in government share of entertainment tax. The Minister made a statement

thereto.

The Matters raised under Rule 304 -

The matters raised by Members in the House under Rule 304 are listed below:
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The Ministers made statemenils thereto.
Papers laid on the Table:
The following papers were laid on the Table.

(1) The Answers to the following questions together with the statement
showing reasons for the delay as per Rule 47(2).



KLA Session Question No
R ) 3 N
13 5 362
13 9 1 o
3 12 1259
13 14 2111
R 16 437, 3280
14 2 1552, 2125, 2740, 4181, 4527, 4536
30 63, 157, 458, 502, 1265, 1837, 2176, 2336,
“ . 3043, 3328, 3772, 3775, 3971, 3703, 3862, 3947
14 5 368, 1245, 1323, 1909, 3289, 5451, 5742
i 87, 88, 383, 397, 1664, 1672, 1692, 1716, 1826,
“ ; 1827, 2413, 3368, 3635, 3666, 3081

Presentation of Reports:

(2) The Report of the Fifth Finance Commission (Part 1 & 11) and its action
taken Report.

The following Reports were presented

(1) The Tenth to Sixteenth Reports of the Committee on Public Accounts

(2} The Twelfth Report of the Committee on Subordinate Legislation

Amendment to Rule:

(1) ShriK.CJoseph moved the amendment to the Foreign Liquor

{Second Amendment} Rules, 2017 issued in G.O.(P) No.
126/200HTD  Dated25-10-2017 (SR.O. No. 653/2017).
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Shri T. P. Ramakrishnan, the Minister for Labour and Excise replied
to the points ratsed. The amendment moved was put to vote and
declared lost. :

(2) Shri M. Ummer moved the amendments to the Medical Attendants
to the Ex-Members of the Kerala Legislative Assembly (First
Amendment) Rules, 2017 issued in G.O.{Ms.)No.92017/PAD
(S.R.O.N0.685/2017) and the Medical Attendance to the Ex-
Members of the Kerala Legislative Assembly(Second Amendment)
Rules, 2017 jssued in G.O(Ms.) No. 10/2017/PAIXS R.O. No.
686/2017). Shri A. K. Balan, Minister for Welfare of Scheduled
Castes, Scheduled Tribes, Backward Class, Law, Culture and
Parliamentary Affairs replied to the points raised. The amendment
moved was put to vote and declared [ost.

Financial Business:
The General discussion on the Budget for the Financial Year
2018-2019 was resumed. The following Members took part in the discussion,
Shri M. Swaraj
Shri V. P. Sajeendran
Smt C. K. Asha
Shri M. Ummer
Shri L B. Satheesh
Shri K. M. Mani
Shri P. K. Sasi
Shri  O. Rajagopal
Shri R. Ramachandran
Shri P. K. Basheer
Shri  James Mathew
Shri Ramesh Chennithala Leader of Opposition.

Dr.T.M.Thomas Isaac,Minister for Finance and Cojr replied to points raised
during the discussion.




Questions of Breach of Privilege:

The Speaker withheld consent to following notices of questions of breach of
privilege:

(I} aoimoene coeg cOlosTuEgeEs MISHNs  TUEIBEMODan
meH@allamalsoam 1645-% maud cansyomin’ modelw agais
WINNEAMO  AOPDEUE D04 OIQAD@INTNNe  AMiaddgle  TUEBOW
o lwalo{learmaisnsmae BRYEAIAla)OD:08ME MEZUOTLIt.
BOMYJo MIMalSHISHANo el anDel’ BIGMN0SMa)e Qidg QD]
sanmlen wnl. all. avl. emads’ medalo emagimd’

(2) emoagad eevlamlewean]af @remindly saini(dls.) sl wineomad
@eolatd Oleqg pdglemad cufedls) MsaSleud a@averagmomlens
ajuydadlaje” mioariegesge WVATVEIMEEENSYe [RALLIDTIIGAS
ElateIMAINEMINICOISlal” Wal. o MVl eRINIC PRNAID]OL0T 00
Mol emagloy’

The Speaker informed the House that the following notice of guestion of
breach of privilege was under the consideration of the Chair:

27-11- 2017000 pomeal gemm qudsedd aeaio]l elacmiod rmég“ Qo
@MAFlaaMmams aglaeled mlon” mloeaees TuIaIEl®:H0e nfia.ll.2IH0G0
avlnpanleny  TUEeSTe @INNMREESNYo EROIGHIDTWING  LloraimaInanan”
@33l g/ IeNE  MIa0BIMBa]S @Botte Bl &% MUl GRIVAL eang”
einjre50e86008 aarlmudoanoilan moda 1@ emoglav;

The House passed the motion moved by the Chief Minister to adjourn the
House sine die.

The Speaker made a brief review of the Ninth Session of the Fourteenth
Kerala Legislative Assembly.

National Anthem was sung at the end of the proceedings.

The House adjourned sine die at 4.16 p.m.

V. K. BARU PRAKASH,
Secretary .



